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197883 depending upon the uvailabili-
ty of resources .and interse priorities.
Meanwhile, the Central Department of
"Tourism is bringing out a direclory on
Jabalpur-Kanna-Amarkantak-pachma_
rhi, containing information am accom-
modation, transport, places of tourist
interest, excursions, etc. by May 1979.

Flights delayed dug to Technical
Defects during 1978

2680. SHRI VIJYA KUMAR N.
PATIL: Will the Minister of TOURISM
AND CIVIL AVIATION te p easeu to
state:

() whether the number of flights
delayed on account of techmical faults
in the Aircraft has increased during
1078;

(b) if so, whether it is due to over-
burden in respect of number of
routes required to be covered by
each Airbus or ether Aurcrafts; and

{¢) what action Government pro-
pose ta minimise the number of delays
in flights and the chances of dangers
of accidents?

THE MINISTER OF TOURISM AND
CIVIL, AVIATION (SHRI PRUSHOT-
TAM KAUSHIK): (a) to (¢). No, Sn
There has been a decrease in the de-
lays and cancellations due to technical
reasons from 1.81 per cent in the yea:
1977 0 179 per cent 'n 1978. All
sfforts are made to ensure hygh techni~
cal despatch regularity without com-
promiging with flight siafety.

Aranslor of local stagf of IAC from
Srinagar

2681. SHRI MOHD. SHAFI QURE-
,SHI: WHIl the Minister of TOURISM
AND CIVIL AVIATION be pieased to

;

{a) whether the Jocal staff
IAC Office in Srineger is
ensed out o find places for
stall; and
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(b) what is the totsl nuwmber of
such loca] staff who have been trans-
ferred out of Srinagar?

THE MINISTER OF TOUR'SM AND
CIVIL AVIATION (SHRIPURUSHOT-
TAM KAUSHIK): (a). No, Sir,

(b). In the last 14 years omly one
Trafic Officer belongig to J&K and
posteg at Srinagar was transferred in
March, 1978 on foreign posting te
Kabul

Rupeeisation Schemes of Sterling Tea
Companiey

2682 SHRI JYOTIRMOY BOSU:
Will the DEPUTY PRME MINISTER
AND MINISTER OF FINANCE be
piecased to state

(a) how many rupeeisation schemes
of Sterling Tea Companiey have been
cleared by the Ministry during the
period March 1977 to January 28,
1879;

(b) what are the details in this
regard; and

(c) particulars of each scheme so
cleared?

THE MINISTER OF STATE IN THE

. MINISTRY OF FINANCE (SHRI

BATISH AGARWAL): (a) to (cr. The

desired information is given in the

statement laid on the 'Table of the

House. [Placed i1n Library, See No.
LT-4074/79]

Additiopal Amount io  Blatea/Unign
Tesritories during Sixth Plas

2663. SHRI HITENDRA DESAIL: will
the DEPUTY PRIME MINISTER AND
mxsm OF FINANCE be pleased {0

{2) whet sdditiont] smount will
each of the States and Uniopt Tertd-
t;fiu obtain during the Sixih
an a3 a result of the decision of
Government on the recamméndations
wmmm;w VH
{b) have the Statey made furih 2
demands?
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGARWAL): (a) The recom-
mendations of the Seventh Finance
Commission relats to the period 1976—
8¢, A statement showing the amounts
transferred to each State by way of its
share in Central taxes and duties and
grants-in-aid during the period 1074179
and the amounts estimated to be trans-

ferable to each ‘State on fhis pccount
during the period 1079--84, under the
recommendations of the respective
Finance Commission as accepted by the
Government, is laid on the Table of the
House. Union territories do not come
within the purview of the recommen-
dations of Finance Commissions.

tb) Yes, Sir Certain State Govern-
ments have raised this matter

Statement

Transfars to States under the award of Finance Commiseion

(In crores of Rupees)

Transfer of share of¢ central Fastimated transler of*®share of

taxes, duties & grants to States

taxea duties and grants during

during 1974-75 to R.E. 1978-79. 1979-84

t. Andbra Pradesh . 890-04 1532° 49

2. Assam . 490° 16 51865

§. Bihar . 1010°28 221387
4. Gujarat . 438709 9638y

5. Haryana : 141°89 308°57
6. Himachal Pradesh . 213°06 32507
7. Jammu & Kashmir 27408 376-89

8. Kamnataka . 452°43 1005° 00

9. Kerala . . . 541°82 770" 32

10. Madhys Pradesh . 638-96 1597°46
11, Maharashtra . 83657 1714'06
12, Manipur . 133°08 194°03
13. Meghalaya . 9165 13415
14. Nagaland . 139°58 240°59
15, Orissa . . . 64795 984°45
16, Punjab . 19894 419°53
7. Rajasthan . 648-08 goa* 81
18, Sikkim ‘ .o 3685
1g. Tamil Nadu . 63418 150360
ae. Tripurs 137°52 19984
a1. Uttar Pradesh . 1580° 33 381474
25, West Bengal . 953+36 1897° 11

Torar At Brares . 11090° 32 2 .
Jroses e

20906+ gy

W0 thie tasia of recormbendations of Sixth Finance Comsmission.

#eOn the basis of recommegdations of Seventh Finanee Clommission, excluding anteinesid
g:mhnw pﬂumh&mumar&hhu:ﬁ':mllwh?mrmfgtm

@Reprentit Botuic Duty payments for which State-wise bresk-up it not avaitable.
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